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USE OF UAVs FOR MINERAL EXPLORATION 

1729. DR. L. HANUMANTHAIAH: 

Will the Minister of MINES be pleased to state: 

(a) whether Government uses Unmanned Aerial Vehicles (UAVs) for mineral exploration;

(b) if so, the number of such UAVs used for the same and for other purposes separately;

(c) whether these UAVs are produced in the country or are imported from abroad;

(d) the details thereof; and

(e) whether Government has any plans to produce them in the country?

ANSWER 

THE MINISTER OF MINES, COAL AND PARLIAMENTARY AFFAIRS 

(SHRI PRALHAD JOSHI) 

(a) & (b): At present, Geological Survey of India [GSI], an attached office of Ministry of Mines,

has not undertaken any drone based mineral exploration.

(c) to (e): The Central Government has undertaken a series of initiatives to promote production

of drones in the country which include the following:

(i) The Government released the liberalised Drone Rules, 2021 on 25th August 2021 in order

to make India a global hub for drones under the Atmanirbhar Bharat Abhiyan.

(ii) The Production-Linked Incentive (PLI) scheme for drones and drone components has been

notified on 30th September 2021 to promote the manufacturing of drones and drone

components in India. The scheme provides for an incentive of Rs 120 crores, spread over three

financial years.

(iii) On 9th February 2022, the Directorate General of Foreign Trade (DGFT), vide notification

No. 54/2015-2020, prohibited import of drones, except for R&D, defence and security

purposes.
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